
FORMG
II\TVITATION FOR EXPRESSION OF INTEREST T'OR

ITVS SAHIL SPINTEX LIMITEDOPERATING IN TEXTILE II\DUSTRY AT MANSA
(PTJNJAB)

(Under Regutation 364(l) ofthe Insolvency and Bankruptcy Board of India (lnsolvency

Resolution Process for Corporate Persons)Regulations, 2016)

No.

It tpl. of website

lllf"ff--tWs.Sahit Spintex Limited
PAN No.- AASCS0999K
cIN- U1 7290P82012PLC036s63

l.

)

J.

Ratia Road, Village Boha
Ieh. Budhlada, Mansa 151503

Punjab

Not Available
Mansa @unjab)4. Details of place where majority of fixed assets are located

I""Aled caDaciw of main products/ services t+08g Ring Spindles
5.

Unit has Ueen closed since 2015-16
6. quantity and value of main productV services sold in Iast trnanclal year

Nil
7.

8. cial statements (with

schedules) of two years, lists of creditors, relevant dates for subsequent

events ofthe process are available at:

Details can be obtained bY emarl to
ip. sahilspintex@email.com

Oetails can be obtained bY email to
ip.sahilspintex@smail.com

9. BtigiUitity for resolution applicants under section 25(2Xh) ot tne uooe

is available at:

31.03.2023 @y 6:00 PM)
10

05.04.2023
11. Date of issue of provisional list of prospective resoluuon applca s

10.04.2023t2. Last date for submission of objections to provisional Iist

Process email id to submit EOI ipsahilspintex@email.com
13.

Cr\--"t 6R
50n!P-p,^-xC

W

"! // 
fB.Pl

Mohil ChawlI()
24t2017-2018110949 \IP Registation No: IBBVIPA-O0I/P-P0052412017 -201E/10949

Address: sco, zg3s-96, L"rel-I, Sector 22-C' Chandigarh - 160022

E-Mail: ipservices@embeegroup'in
For ]ws Sahil Spinter Limited

Date:17.03.2023
Place: Chandigarh


